
HIGH COURT OF DELHI AT NEW DELHI

No.    1558/Genl./DHC
Dated  : 08.08.2011     

NOTICE

 Proposals are invited from nationalized banks to set up a branch 
with ATM facility, in Delhi High Court Complex. Two rooms having total 
covered area of approx. 232.73 Sqft.,  and open space measuring about 
213.04  Sqft. can be made   available for this purpose on monthly Licence 
Fee @Rs.468/- per sq.mtr. plus  monthly Conservancy Charges @Rs.4.50 
per sqft., subject to deposit of an amount equivalent to one year Licence 
Fee  and  Conservancy  Charges  towards  refundable  deposit.  No  interest 
shall be payable on the security deposit. 

Interested  banks  may  inspect  the  premises  and  submit  their 
proposals clearly specifying the services and facilities which they can offer 
to this Court. The offer addressed to the `Registrar General, Delhi High 
Court'  be  sent  to  the  Joint  Registrar(Genl.)  3rd Floor,  Delhi  High  Court 
Medical & Health Centre, New Delhi on or before 25.08.2011 till 4.:00 p.m. 
Any proposal received late shall be summarily rejected.

    Sd/-
                                                                      (S. K. SHARMA)  

                                                                                REGISTRAR (GENL.ADMN.)   
   FOR REGISTRAR GENERAL    

Copy forwarded to:

Registrar (Computer) for uploading on the website of this Court 
and

`Centralised Traders Website'


